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Sh. Varun Dev Sharma, Advocate for the petitioner. Sh. R.P. Agarwal,

undertake to file vakalatnama on behalf of the respondent company.

The registry has pointed out that the vakalatnama filed by the petitioner

counsel is unsigned. Hence, he is instructed to remove such defect and to sign
pmpérly in the vakalatnama. Thereafter, the matter can be taken up for hearing.
Further, a copy of the petition be provided to the respondent counsel. The case 1s

also fixed for the hearing on 11" December, 2017.
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Dated:20.11.2017 H.P. Chaturvedi,
Member (Judicial)

Typed by:
Kavya Prakash Srivastava
(Stenographer)



